
Nature of Case- B.A 

Filing No.- 8355/2020 

Rahul Lakra Vs The State of Jharkhand. 

Advocate- Rajesh kumar Mishra. 

DEFECTS:- 

9(i) Para numbering may be corrected in entire petition. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


